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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
In
Application No.157 of 2016

Status Report

Hon’ble NGT (SZ) vide order dated 20.02.2020 in Application No.157 of 2016 constituted
a Joint Committee comprising of (1) a Senior Officer of MoEF & CC, Regional Office, Chennai (2)
Executive Engineer, PWD (3) District Collector, Kancheepuram and (4) Tamil Nadu Pollution
Control Board to inspect the area in question and enumerate the violations and its impact and
whether the violations can be remedied by providing precautionary measures and if not, what

are the things to be done and any further action to be taken by the MoEF on this aspect.

Thereafter vide order dated 17.06.2020 in Application No.157 of 2016 the Hon’ble
NGT(SZ) modified the committee by substituting the District Collector, Chengalpet District
instead of District Collector, Kancheepuram and directed to submit the Report on or before

29.9.2020.

In this regard the Joint Committee has inspected the site on 25.9.2019 along-with the
Complainant. The list of participant is attached as Annexure-l. During the inspection the
complainant has briefed about the violation made by Airport Authority of India while
constructing the bridge across the river and informed that his concern is only about the bridge.
Accordingly the Joint committee members along with the complainant with the help of AAI

Officials inspected the bridge in line with the concern raised by the complainant.

The worry of the complainant was if any flood similar to 2015 will occurs in future, their
residence might have sink as happened in 2015 flood. He also informed that before or after
2015, flood has not affected them. In view of this the Joint committee requested the PWD,
Tamil Nadu, one of the joint committee members to go through the concern raised by the
complainant and to submit the factual report for ascertaining the violation in the construction

of bridge if any occurred. The photos taken during the inspection is at Annexure-II

In view of this it is prayed before the Honorable Tribunal to give 4 weeks time for

submitting the final Report.

Director
Ministry of Environment Forest and Climate Change
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Annexure-l||

Photos taken during the inspection dated 25.9.2020



Annexure-Il
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View of the Bridge as on 25.9.2020




